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SI. No. 

1 

2 

Summary of Estimated Cost 

Item of Work 

Cost of as per Bill of Quantity 

IGSTIGST @ 18% 

2 

Total (1+2) 

Total Rs. 

Amount (in Lac) 
3 

2.37 

2.37 

0.43 

2.80 

JE 
NPP 

Azamgarh 
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SI. No. 

1 

Summary of Estimated Cost 

Item of Work 

Cost of as per Bill of Quantity 

2 |IGSTIGST @ 18% 

2 

Total (1+2) 

Total Rs. 

Amount (in Lac) 

8.38 

8.38 

1.51 

9.89 

NPP 

Azamgarh 
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SI. No. 

1 

1 

2 

Summary of Estimated Cost 

Item of Work 

Cost of as per Bill of Quantity 

IGSTIGST @ 18% 

2 

Total (1+2) 

Total Rs. 

Amount (in Lac) 
3 

6.97 

6.97 

1.25 

8.23 

JE 
NPP 

Azamgarh 
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"2. In our view, the complaint made in the present Original Application, at the first instance, can be looked into by concerned 
authorities at District level and therefore. we dircct State PCB and District Magistrate Azamgarh to jointBy inspect the area 
collect relevant information and take appropriate action for remediation and rejuvenation so that alleged poilution may be 
removed. Appropriate action shall be taken by said Committee with two months. 
3. District Magistrate, Azamgarh shall be the nodal agency for coordination and compliance." 

1. 

GT 31CY hH fGeor HEIU, 3TGHG Ya HO-5590/ 3toqHO`to-66/2024 fic6 15. 

03.2024 TT 34R fot (fdo/To), IHTG ya HO-20/ yo0totto fe0# 15.03.2024 3ur A 

2. 

UTTAR PRADESH POLUTION CONTAOL BOARD, AZAMGARH 

3. 

3TTr farfaari (fa0/10). 
3TG41G| 

4 

(stoqo qt) 

d ut: ye T5 te, arAHIG - 276128, www.uppcb.com. E-mail-roazamgarh@uppcb.in Ph. No- 0462-247517 
qNGA : Af. 12� fryfa gve, N THR, RGTT-228010 # <NI 2720828,2720631,2r20691,2720831 

$H: 0522-2720764 #-td: info@uppcb.in # trge : ww.uppcb.in 

(19) 
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"2. In our view, the complaint made in the present Original Application, at the first instance, can be looked into by concerned authorities at District level and therefore, we direct State PCB and District Magistrate Azamgarh to jointly inspect the area, collect relevant information and take appropriate action for remediation and rejuvenation so that alleged pollution may be 
removed. Appropriate action shall be taken by said Committee with two 
months. 

3. District Magistrate, Azamgarh shall be the nodal agency for coordination 
and compliance." 

3TOUHOsTO-66/2024 f¢ic 15.03.2024 TeT 3yr forRI (à0/IO), 3THTG $ 4a 
FIO-20/yodtorio feita 15.03.2024 3qyT À ehERTIefRa0 ERI fats 16.03.2024 
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Item No. 02 

State of U.P. 

Madasir Hasan and Ors. 

CORAM: 

Date of hearing: 06.03.2024 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

1. 

Original Application No. 42/2024 

2. In 

Versus 

Court No. 2 

ORDER 

This Original Application under Section 14 and 15 of National 

Green Tribunal Act, 2010 (hereinafter referred to as NGT Act, 2010') has 

been registered exercising suo-moto jurisdiction of newspaper report sent 

by Muddasar Hasan complaining that at Village Jalandhari, 

Our 

Applicant(s) 

HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER 
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER 

Respondent 

Azamgarh, there is a low lying area wherein domestic sewage is collected 

and due to overflow it enters residence of local people causing lot of 

pollution and health hazards to then and no action has been laken by 

concerned authorities in the matter. 

view. the compliant made in the present Original 

Application, at the first instance, can be looked into by concerned 

authorities at District level and therefore, We direct State PCB and 

Districi Magistrate, Azanmgarh ta jointly inspect tBhe area, collect relevant 

information and take appropriate action for remediation and rejuvenation 

so that alleged pollution may be removed. Appropriate action shall be 

take. by said Committee within twO months. 

District 

1 
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ADn 

A compliance report shall be submitted to Registrar General of this 

Tribunal by e-nail at judicial-n:tagov.in preferably in the form of 
searchable PDF/ OCR Support PLF and not in the form of Image ".'F, 

who if find necessary, may place he matter before Tribunal for further 

3. District Magistrate, Azamg rh shall be the nodal agency for 

coordination and compliance. 

5 

4. 

orders. 

6. 

With the above direction, thi. application is disposed of. 

A copy of this order be iorwarded to State PCB and District 
Magistrate, Azamgarh by e-mail fo compliance. 

M.arch 06, 2024 
Original Appication No. 42/2024 SN 

Suc.hir Agarwa:. jM 

Dr. A. Senthil Vel, EM 

Dr. Airoz Ahmad, EM 
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